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OFFICE OF TI-IE CHIEF JUDICIAL MAGISTRATE: WEST DISTRICT: TIS HAZARI COURTS
DELI-II

MODIFICATION IN nungROSTER or JUDICIAL M/\__(lI,SIRATE mast ci_Ass_
1=0RIHE_M0i\iT1-i 0F_ _l}.UG,usT -2025

In view of the request of Sh. Tushar Gupta, Ld. Judicial Magistrate First Class-06, West District, Tis
Hazari Courts, Delhi (Duty Magistrate on 24.08.2025) regarding non performing of the duty due to personal

cxigency, the following modification in the Duty Roster of Judicial Magistrate First Class, West District, Delhi for
‘hr month of August-2025 (rel No 1861-1915/CJlVi(WES'I‘)/DR/20125 dated 17-07-2025) is being made :-

fiSr.—l\lo. Naine of the Judicial Magistrate First Class I WV I ‘(Working dai!-s_l Holiday Room No.
I
‘H7; — i_ -_-_k~_ » _ _,_, . -- .*.__ __..__,_ -,.-__ ___:_
01 ' Sh. Anshul Singhal, JMFC-04 1 24-as-2025 . 268

, R/o Flat No. 706, KKD Judicial Residential ,Complex, Type-IV, (Sunday) 1
L l Karkardoorna, Delhi-1 10032 ' "

_ M I *‘1iE§fi§r1Fé '¢5n'<h€<5iE1'15u renlaifulnchanged in the Duty hoster of Judicial Magistrate First
Class. West District, Deihi for the month of August-2025 (ref. No 1861-1915/ (WEST)/DR/2025
dated 17'-O7-2025). ‘

(V S 1 AZAD)
Chi f_Iu lClE1l Magistrate
West District. Delhi

........ . .C.IM (West)/DB/2025 Dated, Delhi the ../.3.'.€.§5?.T.%';35
Copy Forwarded for information and necessary action to:-
01. The I-Ion'ble Registrar General, High Court of Delhi, New Delhi

Through Ld. Principal District & Sessions Judge, (West),Delhi
02. The Ld.Principal District & Sessions Judge, (HQ), Delhi
03. The Ld. Principal District & Sessions Judge, (West), Delhi
04. The Ld. Principal District & Sessions Judge all district Delhi/New Delhi
05. The Ld. officer Incharge, Poo1Car, Tis I-Iazari Courts, Delhi
06. The Ld. CJM, all District, Delhi/New Delhi,
07. The Ld. ACJM 8; All Ld. Judicial Magistreite First Class West District, Tis Hazari Courts,Delhi.
08. The Director of Prosecution, Tis Hazari Courts, Delhi.
09. The Commissioner of Police, Delhi
10. The I G (Prison), Tihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, Tis Hazari Courts, Delhi
12. The Supclt.Jail, New Delhi/Lock-Up Incharge, Tis Hazari Courts, Delhi
13. The Admn. 0fficer(Judl), Hindi Department, R. No. 237, Tis I-lazari Courts, Delhi
14. Law Officer, Tihar Jail, Delhi/New Delhi.-
15. I-‘or Uploading on centralized web-site through LAYERS
16. The Video Conferencing, R. No. 211, 'l'is I-iazari Courts, Delhi.
17. The Care Taking Branch (Hq) Bi West Tis Haiari Courts, Delhi
18. The Reader to the court of undersigned.
19. The Cash Branch, West District, Tis Hazari Courts, Delhi.
20. PS to Ld. Principal District and Sessions Judge(West) District, Delhi
'21 Office 'il;~ I

Chieflilidici 1 strate
West Di ict, Delhi
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